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Supreme Court   [44] 

A.K. Ghosh & Co. v. Biman Bose, (Sanjay Kumar and K. Vinod Chandran, JJ.), 2026 SCC OnLine 
SC 1321 

Additional Commissioner Grade 2 v. PP Polyplast (P) Ltd., (Sanjiv Khanna, C.J. and Sanjay Kumar, 
J.), 2025 SCC OnLine SC 3488 

Additional Commissioner Grade-2 v. Vijay Trading Co., (Sanjiv Khanna, C.J. and Sanjay Kumar and 
K.V. Viswanathan, JJ.), 2025 SCC OnLine SC 3484 

Alok Kotahwala v. Jaipur Metro Rail Corpn. Ltd., (Dipankar Datta and Satish Chandra Sharma, JJ.), 
2026 SCC OnLine SC 1324 

Asia Sugar & Chemical Co. Devangere v. State of Karnataka, (Aravind Kumar and Prasanna B. 
Varale, JJ.), 2026 SCC OnLine SC 1314 

Bhavik Bhimjiyani v. Urban Infrastructure Trustees Ltd., (A.S. Bopanna and Sudhanshu Dhulia, JJ.), 
2024 SCC OnLine SC 6258 

Bimla Pulp & Papers (P) Ltd. v. Additional Commissioner CGST Commissionerate, (J.B. Pardiwala 
and R. Mahadevan, JJ.), 2025 SCC OnLine SC 3486 

Brajesh Kumar v. State of Bihar, (Sanjay Kumar and K. Vinod Chandran, JJ.), 2026 SCC OnLine 
SC 1311 

Chief Commissioner of Central Goods & Service Tax v. Safari Retreats (P) Ltd., (Abhay S. Oka and 
Sanjay Karol, JJ.), 2025 SCC OnLine SC 3503 

CIT v. Aruna Surulkar, (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC OnLine SC 3491 
CIT v. Hemanshu Ramniklal Shah, (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC OnLine SC 

3499 
CIT v. Kokilaben Chhaganbhai Patel, (B.V. Nagarathna and Augustine George Masih, JJ.), 2024 SCC 

OnLine SC 6257 
CIT v. Neelkanth Steel & Alloys, (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC OnLine SC 3496 
CIT v. Satya Pal Arya, (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC OnLine SC 3493 
Commissioner of Central Taxes v. Gemini Edibles & Fats India Ltd., (Sanjiv Khanna, C.J. and Sanjay 

Kumar, J.), 2025 SCC OnLine SC 3498 
Dayanand Yadav v. State of Bihar, (Dipankar Datta and Satish Chandra Sharma, JJ.), 2026 SCC 

OnLine SC 1326 
Director General of Goods & Service Tax Intelligence v. Super Products, (Abhay S. Oka and Ujjal 

Bhuyan, JJ.), 2025 SCC OnLine SC 3501 
Director, Directorate General of GST Intelligence, Dzu v. Kings Security Guard Services (P) Ltd., 

(Abhay S. Oka and Ujjal Bhuyan, JJ.), 2025 SCC OnLine SC 3500 
Elora Tobacco Co. Ltd. v. Union of India, (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC OnLine 

SC 3485 
Future Gaming & Hotel Services (P) Ltd. v. CIT, (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC 

OnLine SC 3494 
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Ganpati Motors v. Chief Commission, Central GST & Central Excise, (J.B. Pardiwala and R. 
Mahadevan, JJ.), 2025 SCC OnLine SC 3490 

H.D.F.C. Bank Ltd. v. Kishore K. Mehta, (Dipankar Datta and Satish Chandra Sharma, JJ.), 2026 
SCC OnLine SC 1320 

HCC-Sew-Meil-Aag JV v. Commissioner of State Tax, (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 
SCC OnLine SC 3480 

Manju Singh v. Avinash Singh, (Sanjay Karol and Vipul M. Pancholi, JJ.), 2026 SCC OnLine SC 
1310 

Marudhar Food Products v. Commissioner, Central Goods & Services Tax Division, (J.B. Pardiwala 
and R. Mahadevan, JJ.), 2025 SCC OnLine SC 3492 

Mini Muthoottu Credit India (P) Ltd. v. CIT, (Manmohan, J.), 2025 SCC OnLine SC 3487 
Najma Khatun v. State of W.B., (Dipankar Datta and Augustine George Masih, JJ.), 2026 SCC 

OnLine SC 1313 
Nilesh Shah v. Securities & Exchange Board of India, (Dipankar Datta and Satish Chandra Sharma, 

JJ.), 2026 SCC OnLine SC 1325 
PKS Holdings v. CIT, (B.V. Nagarathna and Satish Chandra Sharma, JJ.), 2025 SCC OnLine SC 3489 
Prasad Pandurang Tapkir v. Director of Town Planning, (Sanjay Kumar and K. Vinod Chandran, 

JJ.), 2026 SCC OnLine SC 1322 
Sabitri Dey v. Union of India, (Vikram Nath and Sandeep Mehta, JJ.), 2026 SCC OnLine SC 1312 
Sagar v. State of Haryana, (Aravind Kumar and Prasanna B. Varale, JJ.), 2026 SCC OnLine SC 

1315 
Sandeep Jain v. IDBI Trusteeship Services Ltd., (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2025 SCC 

OnLine SC 3481 
Shanti Bhushan v. CIT, (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC OnLine SC 3495 
State of Haryana v. Faridabad Gurgaon Minerals, (Dipankar Datta and Satish Chandra Sharma, JJ.), 

2026 SCC OnLine SC 1317 
State of Haryana v. Jai Durgaa Finvest (P) Ltd., (Surya Kant, C.J. and V. Mohana, J.), 2026 SCC 

OnLine SC 1323 
State of Jhakhand v. Jagdish Lakra, (Sanjay Karol and Prasanna B. Varale, JJ.), 2026 SCC OnLine 

SC 1316 
State of Maharashtra v. Monika Kiran Suryawanshi, (Sanjay Karol and Prasanna B. Varale, JJ.), 

2026 SCC OnLine SC 1318 
Turbo Megha Airways (P) Ltd. v. Commissioner of State Tax-III, (J.B. Pardiwala and R. Mahadevan, 

JJ.), 2025 SCC OnLine SC 3482 
Union of India v. Assn. of Technical Textiles Manufacturers & Processors, (Aravind Kumar and 

Augustine George Masih, JJ.), 2024 SCC OnLine SC 6259 
Union of India v. Bali Ram, (Dipankar Datta and Augustine George Masih, JJ.), 2026 SCC OnLine 

SC 1319 
Union of India v. Mohd. K., (Vikram Nath and Sandeep Mehta, JJ.), 2025 SCC OnLine SC 3497 
V. Venkata Sivakumar v. Insolvency & Bankruptcy Board of India (IBBI), (Sanjiv Khanna, C.J. and 

Sanjay Kumar, J.), 2025 SCC OnLine SC 3483 
Vallabh Textiles v. Additional Commissioner, Central Tax, GST Delhi East, (B.V. Nagarathna and 

Satish Chandra Sharma, JJ.), 2025 SCC OnLine SC 3502 
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Allahabad High Court   [470] 

Aalok Raghav v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 21019 
Aaram Singh v. State of U.P., (Siddharth and Vivek Saran, JJ.), 2026 SCC OnLine All 20837 
Aashish Yadav v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 21027 
Aasif v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 21078 
Abdul Gaffar v. Gyanmati Prajapati, (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 

20928 
Abdul Hamid v. State of U.P., (Saurabh Lavania and Pramod Kumar Srivastava, JJ.), 2026 SCC 

OnLine All 20880 
Abdul Mannan v. State of U.P., (J.J. Munir and Arun Kumar, JJ.), 2026 SCC OnLine All 20720 
Abhijeet Rajpoot v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 20963 
Abhinav Kumar Singh v. State of U.P., (Samit Gopal, J.), 2026 SCC OnLine All 20728 
Abhinav v. State of U.P., (Siddharth and Vivek Saran, JJ.), 2026 SCC OnLine All 20839 
Abhishek Singh v. State of U.P., (Siddharth and Vivek Saran, JJ.), 2026 SCC OnLine All 20829 
Abhishek Verma v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 20889 
Abhishek v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 20702 
Abhishek v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 21060 
Abid v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 20687 
Adil v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 21049 
Afsar Ali v. State of U.P., (Rajeev Singh, J.), 2026 SCC OnLine All 21096 
Aftab Alam v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 20977 
Aftab v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 20949 
Agam Kumar v. State of U.P., (Saurabh Lavania and Pramod Kumar Srivastava, JJ.), 2026 SCC 

OnLine All 20857 
Ajay Chaudhary v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 20693 
Ajay Yadav v. State of U.P., (Rajeev Singh, J.), 2026 SCC OnLine All 21088 
Ajmal v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 21011 
Akash Singh v. State of U.P., (Rajeev Singh, J.), 2026 SCC OnLine All 21122 
Akash v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 20755 
Alok Pratap Singh v. State of U.P., (Siddharth and Vivek Saran, JJ.), 2026 SCC OnLine All 20828 
Alpana Jaiswal v. State of U.P., (Saurabh Lavania and Pramod Kumar Srivastava, JJ.), 2026 SCC 

OnLine All 20867 
Aman Sahani v. State of U.P., (Tej Pratap Tiwari, J.), 2026 SCC OnLine All 20709 
Aman v. State of U.P., (Tej Pratap Tiwari, J.), 2026 SCC OnLine All 20701 
Amar Bahadur Yadav v. State of U.P., (Samit Gopal, J.), 2026 SCC OnLine All 21116 
Amar Singh v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 21041 
Amarjeet Yadav v. State of U.P., (Saurabh Lavania and Pramod Kumar Srivastava, JJ.), 2026 SCC 

OnLine All 20895 
Amarnath v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 21043 
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Ambrish v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 20775 
Amit Giri v. State of U.P., (Siddharth and Vivek Saran, JJ.), 2026 SCC OnLine All 20840 
Amit Kumar v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 20779 
Amit Kumar v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 21113 
Amit Kumar v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 20952 
Amit Saini v. State of U.P., (Saurabh Lavania and Pramod Kumar Srivastava, JJ.), 2026 SCC 

OnLine All 20860 
Amit v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 20956 
Amit v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 21052 
Anam v. State of U.P., (Prakash Padia, J.), 2026 SCC OnLine All 20966 
Anand Kumar v. State of U.P., (Siddharth Nandan, J.), 2026 SCC OnLine All 20719 
Aniket v. State of U.P., (Rajeev Singh, J.), 2026 SCC OnLine All 20890 
Animesh Verma v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 20947 
Aniruddh Ojha v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 21037 
Anjali Umar v. State of U.P., (Saurabh Lavania and Pramod Kumar Srivastava, JJ.), 2026 SCC 

OnLine All 20898 
Ankit Kumar Raghav v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 21008 
Ankit Sahu v. State of U.P., (Siddharth and Vivek Saran, JJ.), 2026 SCC OnLine All 20827 
Anshika v. State of U.P., (Kunal Ravi Singh, J.), 2026 SCC OnLine All 20973 
Anuja Awasthi v. State of U.P., (Samit Gopal, J.), 2026 SCC OnLine All 20749 
Anurag Pandey v. State of U.P., (Rajeev Singh, J.), 2026 SCC OnLine All 21097 
Arbaz Khan v. State of U.P., (Saurabh Lavania and Pramod Kumar Srivastava, JJ.), 2026 SCC 

OnLine All 21134 
Arbaz Khan v. State of U.P., (Saurabh Lavania and Pramod Kumar Srivastava, JJ.), 2026 SCC 

OnLine All 20891 
Arbaz v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 21021 
Archana v. State of U.P., (Kunal Ravi Singh, J.), 2026 SCC OnLine All 20981 
Archana v. State of U.P., (Prakash Padia, J.), 2026 SCC OnLine All 20968 
Arjit Kumar v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 20802 
Arjun Pasi v. State of U.P., (Siddharth and Vivek Saran, JJ.), 2026 SCC OnLine All 20790 
Arjun v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 21022 
Arsh Raza v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 21105 
Arti v. State of U.P., (Prakash Padia, J.), 2026 SCC OnLine All 20964 
Arti v. State of U.P., (Saurabh Lavania and Pramod Kumar Srivastava, JJ.), 2026 SCC OnLine All 

21135 
Arti v. State of U.P., (Saurabh Lavania and Pramod Kumar Srivastava, JJ.), 2026 SCC OnLine All 

21136 
Arun Kumar v. Union of India, (Garima Prashad, J.), 2026 SCC OnLine All 20825 
Arvind Kumar v. State of U.P., (Ram Manohar Narayan Mishra, J.), 2026 SCC OnLine All 20738 
Arvind v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 20942 
Aryan Yadav v. State of U.P., (Samit Gopal, J.), 2026 SCC OnLine All 21137 
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